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Central Housing Board 

r Shri P. C Borooah: 
I Shri Bhakt Darshan: 
I Shri Bhagwat JIIa Azad: I Shri Sidheshwar Prasad: 

Shri Ramshekhar Prasad i Singh: 
Shri Kapur Singh: I Shri Gulshan: 
Shrimaii Shashank 

I Manjurl: 
l Shri P. K. G~KISh: 

Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to 
state: 

(a) whether it is a fact that the 
proposal to set up a Central Housing 
Board as recommended by the Plan-
ning Comrni"icn has becn shelved; 
and 

(b) if so, the reasons therefor? 

1:c.e M:IlL;Lc~ of Wr.rks, Cousing and 
R-.'h~bEll;ltj(.n (Sliri Mehr Cha.nd 
Kh:·l1!l!l.): ;a) and (b). The matter 
w~s considcl·c:l. at the meeting of 
Housing Ministers held recently at 
Bombay. The consensus of opinion 
was (hat it would be difficult for the 
proposed Housing Board to raise funds 
from the money markpt and private 
individuals through loans and deben-
tures in the present conditions of 
emergenc\' and that therefore the 
<-bjcct for which the Board is propos-
ed to be set up would not be achiev-
ed. The Housing Ministers, therefore, 
recommended that the proposal for 
the establishment of the Board may 
be postponed for the present. 
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Ayurvedic and Homopopat:lic Dis"en-
sar:~ under th!' COllt!"ituu'ry Health 

S{:rvice Scheme 

*838. J !iOhri S. N. Chaturvedi: 
l Shri Onkarlal Eerwa: 

Will the Minister of Health be 
plea3ed to state: 

(a) whether it is a fact that Gov-
ernment have decided as an experi-
mental measure to' set up Ayurvedic 
and Homoeopathic dispensaries under 
the C.H.S. Scheme; 

(b) if so, whether a beginning has 
been made in this direction: and 

(e) the future programme in this 
regard! 

Tbe Minister of nealth (Dr. Sublla 
Nayar): (a) and (b). An Ayurvedlc 
Dispensary under the C.H.S. Scheme 
has been set up as an e:ttperimental 




